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Bank in Bihar and state : 

(a) whether a large number of export. 

packing credit applications are still pending 
for disposal although considerab]e period of 

time has since elapsed ; and 

(b) if so, the ·facts thereof and th• 
action proposed to be taken so that the 
exporters may not be further subjected to 
bank's dilatory action ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI JANAR-
DHANA POOJARY) : (a) and Cl>) The 
requisite information is being collected and 

to the extent available and permissible under 
the rules will be laid on the Table of the 
House. 

Increments to Technical Assistants Working 

in Joint Cipher Bureau Wing 

9854. SHRI R.N. RAKESH ; Will the 
Minister of DEFENCE be pleased to state : 

(a) whether it is a fact that the recom-
mendations of the Third Pay Commission 
for the Technical Assistants working in the 
Joint Cipher Bureau Wing have not been 
brought into force by the authorities causina 
recurring financial loss to them ; 

(b) if so, the reasons therefor : 

(c) whether it is also a fact that some 
Technical Assistants represented their case 
in August, 1982 requesting for implementing 
the recommendations of the Third Pay 
Commission an<l for releasing the three 
advance increments under prov1s1ons of 
SRO 28 (E) dated 4.5. 1976 and one normal 

increment for the continuous one year's 
service ; and 

(d) if so, the time by which the above 

increments will be released to the Technical 
s~ista ts ? 

THE MINISTER OF DEFENCE (SHRI 
R. VENKATARAMAN): (a) No, Sir. 
The recommendations have been imple-
mented. 

(b) Does not arise. 

(c) Yes, Sir. 

(d) The representations are und•r 
examination. 
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Export of Oil Cakes 

9856. SHRI MOHANLAL PATEL: 
Will the Minister of COMMERCE be 
pleased to state : 

(a) whether it is a fact that oilcakcs are 

being exported ; 

{b) if so, the quantity of oilcakes expor-
ted during the last three years ; and the 
amount of foreign exchange earned ; 

(c) whether . it is a fact that there is 

declining trend in regard to export of oil-

cakes ; and 

(d) if so, the reasons therefore and the 

steps taken to increase the export of oil-
cakas during the year 1984-85 '? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE AND IN 
THE DEPARTMENT OF SUPPLY (SHRI 
NIHAR RAN JAN LASKAR) : (a) Yea, 
Sir. . 
(b) The quantity and va1ue of export of 

groundnut extraction'7 cottonseed extrac-
tions ; rice bran exrractions ; and soyabean 
extractions during the financial years 1981-
82 ; 1982-83 ; and 1983..&4 are -as follows : 




